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Reported Indo-U.S. Talks in London on 

N. T. P. 

 
SHRI INDER KUMAR GUJRAL 
(Bihar) : Madam, I Wish to draw the at 
tention of this House through you to a 
very imporant issue which pertains to 
India's security. A short while ago, dur 
ing the Question Hour, an hon. Member 
raised the issue regarding the London 
meeting. I want to make to categorical 
statements : (i) this is for the first time in 
the history of India's foreign policy, bila 
teral talks betwten India and another power 
are taking place in a third country. This 
has never happened in the past, particu 
larly when it happens to be with America. 
It is the fallout of Ms. Raphel and Mr. 
Talbot's   visit. What   did     they   say ? 
They said two very significant things. More 
importatnt is not what they said here but the 
evidence they had given to the Senate in 
America before coming here. Despite repeated 
warnings by Mr. Pressler, Mr. Talbot, Ms. 
Raphel and also the Secretary of State 
clarified two things. One is with regard to 
getting a one-time exception for selling the 
planes to Pakistan. In the meantime, more 
news has come that all that is being proposed 
to be sold is not just F 16 but something more 
vital than that. At the same time, the second 
dimension of the America policy vis-a-vis us 
which Mr. Clinton has overhauled ever since 
he came to power is primarily to try to push us 
into a situation so that our nuclear programme 
is dovetailed with Pakistan's nuclear pro-
gramme. Therefore, they have given an 
assurance to the Senate Committee that they 
would like to have this type of capping done 
by both the countries. General Aslam Beg is 
on record having said that Pakistan's 
programme has already been capped. Mr. 
Talbot has now got an assurance from 
Pakistan for capping again what has already 
been capped. So far as we are concerned, he 
came up with a 5+2+2 conference. What is 
this 5+2+2 Conference? The five members are 
the five permanent members of the Security 
Council who are nuclear weapon powers plus 
Pakistan which so far as we are concerned is 
already a nuclear weapon power and we are 
on the other side plus Germany and Japan 
who are also threshold powers. AU these nine 
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powers will meet to discuss not universal 

denuderisation but discuss the security of 

South Asia. That is the agenda that has been 

laid down. Security of South Asia basically 

means India because Pakistan is already hand-

in-glove with American policies. What 

assurance did our Prime Minister give Mr. 

Talbot ? So far as I know, he said that he was 

willing to consider this proposal and for 

consideration of this proposal he agreed to 

have the official level meeting which is being 

held in London. This meeting has one 

ominous sign and that basically is that they 

will discuss the agenda for going further into 

the programme which Mr. Talbot, Ms. Raphel 

and the Secretary of State had committed to 

the Senate   Committee. 

Unfortunately, it is a sad thing for us that 
we are being taken along the garden path and 
neither this House nor the other House has 
been taken into confidence. Madam, firstly, I 
would suggest that we discuss this issue at 
length in this House and give a definite 
mandate to the Government that they cannot 
possibly, or they cannot be permitted to, 
commit our defence to America under any 
circumstances. The American policy is a dual 
one. Firstly, as far as India is concerned — I 
am sorry that my friend, hon. Finance 
Minister, is gone they try to push us into an 
economic policy which they thing is 
worthwhile to capture our market and, 
secondly, make Pakistan the base of their 
strategic designs; and that is the design. The 
Minister said, a while ago, that this a meeting 
of the officials prior to the meeting at the 
summit level, which is, totally, a misleading 
statement because presummit meetings are 
held only when the summit is finalised; in this 
case, it has not been finalised as yet. Secondly, 
they are never held in a third country. 
Therefore, this is something that causes 
concern. And, through you, Madam, I want to 
say two things. Firstly, the Prime Minister 
must come here and give us a categorical 
assurance that he would not let India walk into 
the trap of 5 plus 2 plus 2. Secondly, which 
we keep on repeating that our entire approach 
on 
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the issue of nuclear arms or nuclear weapons 
or nuclear development has global dimensions 
on the lines of what Rajiv Gandhi had said, 
that he would not make this 5 plus 2 plus 2 get 
into the issue, it is a dangerous sign. And, 
Madam, through you, I would submit that you 
permit us to have a discussion, specifically, on 
the problems which pertain to India's policy 
because we have not discussed it in the past 
and, in the meantime, we are being pushed 
into a situation which is full of danger for us. 

SHRI G. G. SWELL  (Meghalaya)   :  I 
support... (Interruptions) 

SHRI      CHATURANAN MISHRA 
(Bihar) : Madam, I associate myself with it... 
(Interruptions) 

 

"Secret Indo-US talks in London on NPT 
today." 

 

He has retired long ago.    And he has ben 
sent.  

 

DR. BIPLAB DASGUPTA (West Bengal) : 
Madam, kindly see to it that discussion on the 
foreign policy is held in the House. . . 
(Interruptions). 
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He  has  retired  long  ago.       And  he   has 
been sent. 

[   ] Transliteration in Arabic script. 
 

 

MINISTRY OF SURFACE TRANSPORT 



375 References [RAJYA SABHA] References 376 

 
† [   ] Transliteration in Arabic script. 
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SHRI S. JAIPAL REDDY : (Andhra 
Pradesh) : Madam I don't find ths Minister of  
External Affairs in the House. I am surprised. 

THE DEPUTY CHAIRMAN : Perhaps he 
does not have duty here. 

SHRI S. JAIPAL REDDY : Madam, may I 
tell you one thing ? The Minister of External 
Affairs was fully aware of the fact that this 
matter would be raised during the Zero Hour. 
He, therefore, deliberately absented himself 
from the House during the Zero Hour. 

THE DEPUTY CHAIRMAN : He may be 
having roster duty in Lok Sabha. Let us give 
him the benefit of doubt. 

SHRI S. JAIPAL REDDY : That apart, 
when our stand on the question of nuclear 
proliferation is clear, when the gap between 
the positions taken by the Government of 
India and the Government of the United States 
is unbridgeably categorical, why is the 
Government agreeing to talk : I find that the 
American diplomats have developed and 
perfected the art of 'talks'. Whenever we 
differ, they say, 'let us start talks.' They talk 
until you are tired out. What happened during 
the Uruguay Round ? They kept on talking, 
they kept on differeing until we fell in line. 
Even after the Final Act of GATT was 
adopted, they are still talking to us about other 
issues. So, what I am trying to say is that talks 
with the US on this question, either secretly or 
openly is a trap. We want the Government not 
to get into this trap. 

SHRI INDER KUMAR GUJRAL : We 
have already got into it. 

SHRI S. JAIPAL REDDY : I know the 
Government would like to oblige the U.S. by 
way of an earnest. I find an agreed programme 
has already been capped. Where is the 
question of reducing it or eliminating anything 
? And if talks are being held in London, I 
would like to know as to who is playing the 
host and where the meetings are being held. It 
appears the Indian High Commission is in the 
dark about it, right in London ! The House 
should be taken into confidence as to the 
agenda of this meeting. The Minister said that 
this meeting was schedueled.   He said that 
three meetings were 

held earlier. Did the Government tell us about 
these meetings ? I am of the view that the poor 
Minister of State for Foreign Affairs who 
answered questions during the Question Hour 
was himself not fully aware. It is only the 
Prime Minister who knows something about 
this. Therefore, I demand that the Prime 
Minister should come before this House and 
explain. Until the Prime Minister comes, this 
matter cannot be clarified. No matter is more 
important than this. Therefore, I call upon you 
to direct the Prime Minister to come before the 
House and clarify. 
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THE DEPUTY CHAIRMAN : Now, there 
are many Members who want to speak. Joshiji 
wants to speak. A lot has been said on it. You 
may only associate yourself. 

SHRI S. JAIPAL REDDY : What about the 
Prime Minister coming to the House? 

THE DEPUTY CHAIRMAN : I must tell 
you, I am sitting here before you and I did not 
move an inch from here. I don't have a 
wireless connection. I cannot tell you 
straightaway about it. I can find out. I can tell 
the Minister of Parliamentary Affairs to 
convey the sentiments of the House to the 
Prime Minister's   office. 

SHRI S. JAIPAL REDDY : Not sentiments 
but demand of the House. 

THE DEPUTY CHAIRMAN : Demand of 
the House, as you say. 
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then, I would request that much has been said 
on it. If you say that you want to associate 
yourself with one or two words, I would be 
very happy. Then, I can tell the Prime Minister 
as to what happened in the House. 

 

DR. BIPLAB DASGUPTA : Ensure the 
presence of the Prime Minister here The   
discussion  would  be   curtailed. 
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THE DEPUTY CHAIRMAN : Yes, Mr. 
Fernandes...(Interruptions)... I can allow a 
discussion if the House wants, but this is not 
the way on a mention in Zero Hour. It is a 
very important issue. I understand your 
sentiments, but let us have some 
understanding of the constraint of time also... 
(Interruptions) ■ • • But the Prime Minister 
cannot come like this. 

DR. BIPLAB DASGUPTA : If we know 
that the Prime Minister is coining, we can 
curtail the discussion. 

THE DEPUTY CHAIRMAN : It is for me 
to decided...(Interruptions)... The Ghair has 

finally to decide whether 25—28 RSS/95 

enough discussion has already taken place on 
a subject or not. I am going to curtail it if you 
push like this. Please do not. I have allowed 
enough Members to speak from various Sides. 
Please do not push it too much. There are 
other issues'. The Minister is here. We have to 
dis-cuss Defence. There are issues which are 
also important alongwith this. But we cannot 
just go on discussing this. 

SHRI S. JAIPAL REDDY : What about the 
Prime Minister ? 

THE DEPUTY CHAIRMAN : I am 
surprised, Mr. Jaipal Reddy. I have not moved 
from the Chair. How can I tell when the Prime 
Minister is coming 1 ... (Interruptions) ... 

DR. BIPLAB DASGUPTA : The House 
feels that the discussion should continue. ... 
(Interruptions)... 

THE DEPUTY CHAIRMAN : I    am 
sorry, please sit down. I am not allowing you, 
please sit down. . .(Interruptions).. No, 
nothing is going on record. Please sit down. 
You did not hear when I spoke, because you 
were concentrating on your own speech. I said, 
the Minister for Parliamentary Affairs, Mr. 
Rameshwar Thakur, is here along with the other 
Ministers, and they will convey the sentiments 
of the House, the feelings of the Members, to 
the Prime Minster. He has not moved from his 
seat. How do you expect me or him to say 
when the Prime Minister will come ? It is very 
unfortunate that you want to press something. 
I can tell you later on, but this is not the way 
to raise an issue. You spoil your own chances. 

.. (Interruptions).. 
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This is not the way. There are certain ways to 
call the Prime Minister to the House. You are 
asking the Prime Minister of this country to 
come. 

SHRI S. JAIPAL REDDY : He it not above 
the House. 

THE DEPUTY CHAIRMAN : Who said 
that?     He is not above the House. 

SHRI S. JAIPAL REDDY : You are 
referring to him as if he is God sitting in high 
heaven, 

THE DEPUTY CHAIRMAN : Who said 
that, Mr. Jaipal Reddy ? Some Minister has to 
have some time to go and tell him. Why are 
you quarrelling with me ? I do not understand. 
I am requesting Members to be brief, to be 
precise in expressing their views. You can 
express your deep thoughts in two minutes, as 
I do. .. (Interruptions).. You are not allowing 
him to speak. 

SHRI JOHN F. FERNANDES (Goa) : 
Madam, it is a very peculiar situation that for 
the first time we are having bilateral talks in a 
third country, a non-neutral country. You 
know that Great Britain is also a member of 
the Security Council. We are again told that 
this is a non-official delegation because the 
delegation is lead by a non-official member, 
Mr. Krishnan. I want to know from the 
Government whether it is a non-official 
initiative taken by certain people from our 
country because, in the case of Israel and the 
PLO, the initiative was taken by Belgium I 
want to know whether it is really a prepa-tory 
meeting for the Prime Minister's visit to USA. 
We don't know why these people have gone to 
Great Britain, because we do not have a US 
Ambassador in India. So it would be better for 
the Govt, to make  a  statement because  
Parliament  is 

in session. Before the Prime Minister accepts 
the invitation, I think it will be proper for the 
Government to see that the US Ambassador to 
India is appointed first, and then this 
Government should decide whether to accept 
the invitation or not. Thank you. 

THE DEPUTY CHAIRMAN : Do any more 
people want to speak on this? 

SOME HON.  MEMBERS   :  Yes. 

THE  DEPUTY CHAIRMAN   :   Okay, 
let the whole House discuss it. 

 

SHRI S. JAIPAL REDDY : The Chair 
is very graceful. 

 

 

 

But you know that you were also under 

some Prime Minister. 
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THE MINISTER OF STATE IN THE 

MINISTRY OF PARLIAMENTARY AF-

FAIRS (SHRI RAMESHWAR THAKUR): 

Madam, as desired by you, the sentiments of 

the House will be conveyed to the hon. Prime 

Minister.     .. . (Interruptions) 

SHRI SIKANDER BAKHT : Is he coming 

or not?       .. . (Interruptions) 
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THE DEPUTY CHAIRMAN : Order. ... 
(Interruptions) 

SHRI. E. BALANANDAN (Kerala): This 
is a serious matter... (Interruptions) 

SHRI S. JAIPAL REDDY : When    is the   
Prime   Minister  coming ? ... {Interruptions) 

SHRI SIKANDER BAKHT : You must 
make a commitment, Sir. ... {Interruptions) 

SHRI GURUDAS DAS GUPTA (West 
Bengal) : We want a commitment from the 
Government that the Prime Minister will be 
pleased to take into consideration the 
sentiments of the House expressed not 6nly by 
the Members from this side but also by some 
hon. Members from the other side. We are 
speaking of national honour. It is not a 
question of security only, but it is also a 
question of national honour. The Prime 
Minister must take steps to protect our 
national honour. ... {Interruptions) 

THE DEPUTY CHAIRMAN : Order, 
please .......... {Interruptions) 

I do not understand .... {Interruptions) 

Just   a   minute,   please.   Just a   second. .... 
{Interruptions) 

SHRI GURUDAS DAS GUPTA : Let the 
House adjourn.   ... {Interruptions) 

THE DEPUTY CHAIRMAN : You arc 
assuming that the Prime Minister is not 
coming. How are you assuming that? ... 
(Inieruptions) 

SHRI SIKANDER BAKHT : The Minister 
of Parliamentary Affairs should assure 

[   ] Transliteration  in  Arabic  Script 

that the Prime Minister ii coming. Will the 
Minister of Parliamentary Affaire give that 
assurance? 

 

It is a very important question. {Interruptions) 
No question is more important than the 
security of the nation. It is the demand of the 
House that the Prime Minister should come. 
Rather he must come. {Interruptions) 

 

SHRI S. JAIPAL REDDY : You please 
adjourn the House. 

 

DR. MURLI MANOHAR JOSHI : It is an 
emotive issue and we cannot compromise on 
the question of security.      The 

[ ] Trainsliteratton in Arabic script. 
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Prime Minister mutt come. (Interruptions) 
Security is the most important Issue before 
the Hone. 

 

say please go back to your seat. Expressing 
sentiments does not mean that you can express 
sentiments from the first row. You can do so 
from the back bench also. 

 

THE DEPUTY CHAIRMAN : I am not 
responsible for that. I am responsible fop the 
gaurav of this House. So, let me keep the 
gaurav ot this House with your help.      
(Interrupttons)     Please' go back. 

 

 
SHRI S. JAIPAL REDDY : It is highly 

regrettable that the Government is not re-
presented here by a Cabinet Minister. Who is 
representing the Government ? We do not 
have a Cabinet Minister here. 

DR. MURLI MANOHAR JOSHI : The 
Cabinet Minister is sitting there. He is least 
concerned with the security. (Interruptions) 

 

THE DEPUTY CHAIRMAN : Why should 
I adjourn the House? Please give me a reason 
to adjourn the House. There is no reason. 
(Interruptions) Just a minute please. Why are 
you assuming that the Prime Minister is not 
coming ? 

SHRI    DIGVIJAY    SINGH : Because 

they are not committing. (Interruptions) 

THE DEPUTY CHAIRMAN : Please go 
back   to   your   seat.    (Interruptions) I 

[   ] Transliteration  in Arabic script. 

 

SHRI MD. SALIM : It is an irresponsible 
Government. 

 

THE DEPUTY CHAIRMAN : Sarala Ji 
please do not argue. 

 

THE DEPUTY  CHAIRMAN   :  I have 
conveyed to the Minister.     I cannot help. 

[   ] Tratasliteration  in Arabic script. 
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THE  DEPUTY  CHAIRMAN   :   Pont 
come into the well, please. 

 

SHRI E. BALANANDAN : Madam, the 
Minister is not giving the assurance. 

[   ] Transliteration in Arabic script. 

 

SHRI S. JAIPAL REDDY : Madam, what 
is happening ? When is the Prime Minister 
coming to this House? 

 

We have a lot of business in the House to 
do. 

SHRI    RAMESHWAR     THAKUR    : 
Maam, I have heard the views of Members. 

 

He is a Minister for Parliamentary Affairs.      
Please listen to him. 

SHRI RAMESHWAR THAKUR : Madam, 
I will personally convey the sentiments of 
Members to the Prime Minister. I assure the 
House, as soon as I get a message, I will 
inform the House. .. (Interruptions).. .. 

SHRI SIKANDER BAKHT : On behalf of 
the Govemment, he should make a com-
mitment to the House.     Why is he here? 
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SHRI SIKANDER BAKHT : It is the duty 
of the Minister for Parliamentary Affairs to 
assure the House that he is coming. 

 

Please wait a minute. .. {Interruptions) Please 
keep quiet, have patience to listen. .. 
{Interruptions) .. I can adjourn the House at 
1.30 P.M. still there is half-an-hour. There are 
important matters to be raised by Mr. Bapu 
Kaldate and by Mr. Bhandari. Why should we 
adjourn? ... {Interruptions) ... I will not adjoin 
the House. 

 

DR. MURLI MANOHAR JOSHI : Madam, 
there is no matter as important as the security 
of the country. Until the Prime Minister 
comes, you adjourn the House. Until he 
comes, we should not transact any other 
business. 

THE DEPUTY CHAIRMAN : I am re-
questing Mr. Thakur to go and find out. 

SHRI MD. SALIM : The Minister is still 
here. Until he goes and finds oat, you adjourn 
the House. 

THE DEPUTY CHAIRMAN : He will 
go and find out. ... (Interruptions)... Mr. 
Salim, please be reasonable. The Minister 
would go and find out. 

SHRI MD. SALIM : For the last one hour 
he is here. He has not made any effort to find 
out as to when the Prime Minister would be 
coming to the House. During the Question 
Hour we have raised it. We gave an advance 
notice that we are going to raise this matter 
during the Zero Hour. For the last half-an-
hour, the Minister of Parliamentary Affairs 
could not contact the PMO. They can contact 
London. They can contact Washington but not 
the PMO. What is this? 

SHRI NILOTPAL BASU (West Bengal) : 
Madam, they are sitting silent. (Interruptions) 
. 

SHRI V. NARAYANASAMY (Pondi-
cherry)   : Madam,  ...(Interruptions). 

SHRI MD. SALIM : We wanted the Prime 
Minister to come and speak. {Interruptions). 

Mr. Narayanasamy, you please sit down.   
You are not the Prime Minister. 

THE DEPUTY CHAIRMAN : I request the 
Members once again to abide by the business 
that we are having. {Interruptions). If you are 
not interested, it is all right. It is not proper 
that you neither work yourself nor let others 
work. There is a lot of work. (Interruptions). 
Okay, The House is adjourned for lunch till 
2.30 p.m. 

The House then adjourned for lunch 
at eleven minutes past one of the 
clock. 

The House reassembled after lunch at thirty-
two minutes past two of the clock, 

THE DEPUTY   CHAIRMAN   in   ths 
Chair. 

 

THE DEPUTY CHAIRMAN : I enquired 
from the Prime Minister's office. The Prime 
Minister is slightly indisposed and he cannot 
come today. I have conveyed the sentiments 
of the Members expressed on the floor of the 
House. So, you should rest assured that the 
message has gone to the place where the 
Members wanted it 
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to go and it you like, we can send the record 
of the House. Now, shall we go ahead? 

DRINKING WATER SCARCITY IN THE 
COUNTRY. 

 

 


